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Counsel representing both the parties are present. Counsel for respondent
submitted that they are filing counter in two CAs, one for amendment of the

n and the other for impleading parties who is necessary for the pu
ounsel for respondent stated that he has filed counter in the

petitio rpose of
the proceedings. C
Registry today. He is directed to furnish copy of the same to the other side.

Time extended at request of both counsel for hearing submissions in the CAs.

Put up on 10.08.2017 at 10.30 A.M.

(K. Anantha Padmanabha Swamy)
Member (Judicial)
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